POST OFFER ADVERTISEMENT TO THE EQUITY SHAREHOLDERS OF
TIRRIHANNAH COMPANY LIMITED ("TARGET COMPANY" OR "TCL")
CIN: L65993WB1908PLC001838
Registered Office: 5, Kiran Shankar Roy Road, Kolkata - 700001, West Bengal, India,
Tel No.: +91 33 2248-7093, +91 33 2343 0875, Email ID: tirrihannah.co@gmail.com

Open Offer for acquisition of 6,37,375equity shares from shareholders of TCL by Mr. Ghanshyam Das Kankani(hereinafter referred to as
"Acquirer") along with Mr. AvinashKankani, Mr. Abhay Baheti, Mrs. Madhu Lata Kankani, Mr. Umesh Kankani, North Bengal Dairy Farming
Limited (formerly known as Sparton Leasing and Finance Limited), NJP Pesticides Pvt. Ltd. (formerly known as Dwarika Investment Pvt.
Ltd.), Kamaan Innovative Solutions Pvt. Ltd. (formerly known as Bagdogra Bio Gas & Energy Pvt. Ltd. and erstwhile name Koraput
Investments Pvt. Ltd.) and Kamrup Manures &Fertilisers Limited (formerly known as Western India Cements Ltd.) (hereinafter collectively
referred to as the "PACs")

This Post Offer Advertisement is being issued by Gretex Corporate Services Private Limited, the Manager to the Offer, on behalf of the
Acquirer, in connection with the Offer made by the Acquirer& PACs, in compliance with Regulation 18(12) of the Securities and Exchange Board
of India (Substantial Acquisition of Shares and Takeovers) Regulations, 2011. The Post Offer Advertisement should be read in continuation of
and in conjunction withthe Public Announcement dated March 24, 2018 published on 24.03.2018 inThe Financial Express (English) (All
Editions), Janasatta (Hindi) (All Editions)and Kalantar (Bengali) (Kolkata Edition)and Corrigendum to Public Announcement was published on
10.04.2018 and 06.06.2018inThe Financial Express (English) (All Editions), Janasatta (Hindi) (All Editions)and SanbadNajar (Bengali)
(Kolkata Edition).

1. Name of the Target Company: Tirrihannah Company Limited

2. Name of the Acquirer and Persons Acting in Concerts (PACs) : | Mr. Ghanshyam Das Kankani(hereinafter referred to as
"Acquirer") along with Mr. AvinashKankani, Mr. Abhay Baheti,
Mrs. Madhu Lata Kankani, Mr. Umesh Kankani, North Bengal
Dairy Farming Limited (formerly known as Sparton Leasing and
Finance Limited), NJP Pesticides Pvt. Ltd. (formerly known as
Dwarika Investment Pvt. Ltd.),Kamaan Innovative Solutions
Pvt. Ltd. (formerly known as Bagdogra Bio Gas & Energy Pvt.
Ltd. and erstwhile name Koraput Investments Pvt. Ltd.) and
Kamrup Manures &Fertilisers Limited (formerly known as
Western India Cements Ltd.) (hereinafter collectively referred
to as the "PACs")

3 Name of Manager to the Offer 1| Gretex Corporate Services Private Limited
4 Name of Registrar to the Offer : | MCS Share Transfer Agent Limited
5 Offer details
a) Date of Opening of the Offer : | Monday, June 11, 2018
b) Date of Closing of the Offer ;| Saturday, June 30, 2018
6 Date of Payment of Consideration 1| Not Applicable
7 Details of the Acquisition
Sr. Particulars Proposed in the Actual
No. Offer Document
7.1. | Offer Price Rs. 3/- per equity share Rs.3/- per equity share
7.2. | Aggregate number of shares tendered 6,37,375 400
7.3. | Aggregate number of shares accepted 6,37,375 400
7.4.| Size of the Offer (Number of shares multiplied by Offer
price per share) Rs. 19,12,125/- 1,200/-
7.5. | Shareholding of the Acquirer& PACs alongwith 22,86,120 22,86,120
other promoters before Agreements/Public 71.74% 71.74%

Announcement (No. & %)

7.6. | Shares Acquired by way of Agreements

@® Number Nil Nil

@® 9% of Fully Diluted Equity Share Capital 0.00% 0.00%
7.7.| Shares Acquired by way of Open Offer

@® Number 6,37,375 400

® 9% of Fully Diluted Equity Share Capital 20.00% 0.01%

7.8. | Shares acquired after Detailed Public Statement
Number of shares acquired
® price of the shares acquired

® o of the shares acquired Not Applicable Not Applicable
7.9. | Post Offer shareholding of Acquirer & PACs

alongwith other promoters 29,23,495 22,86,520

@® Number 91.74% 71.75%

® o of Fully Diluted Equity Share Capital

7.10| Pre and Post Offer shareholding of Public
Shareholders Pre Offer Post Offer Pre Offer Post Offer
® Number 9,00,755 2,63,380 9,00,755 9,00,355
® o of Fully Diluted Equity Share Capital 28.26% 8.26% 28.26% 28.25%
8. The Acquirer and PACs severally and jointly accept full responsibility for the information contained in this Post Offer

Advertisement and also for the obligations under SEBI (Substantial Acquisition of Shares and Takeovers), 2011.

9. A copy of this Post Offer Advertisement will be available on the websites of SEBI, The Calcutta Stock Exchange Limited and
the registered office of the Target Company.

Issued by Manager to the Offer on behalf of the Acquirer and PACs:
Manager to the offer:
Gretex Corporate Services Private Limited

A (Contact Person: Mr. Goutam Seal)
Registered Office: Office N0.102, 1st Floor, Kanakia Atrium-2, Chakala Andheri Kurla Road,
Behind Courtyard Marriot, Mumbai - 400 093.
GRE EX Branch Office: 90, Phears Lane, 5th Floor, Kolkata-700 012.Tel: + 91 33 4006 9278

Email : info@gretexgroup.com

Place : Kolkata Website: www.gretexcorporate.com

Date : 06.07.2018




